lic Notice for
|Request for Proposals (RFP) Is
{Invited in Sealed/covered envelope

| Tarm Life (GTLI) Insurance coverage

/ I {under Group Insurance Arrangement
' to Specified Salary Account holders
| of the Bank. Last date for submission

De
/4

| ofthe RFP 17.10.2023 by 05.00 PM.
| (For more details visit our website:

. 0 | . i i i
business Sandard
nsight Qu

i Dated: 25.09.2023 Chief Manager

PASCHIM BANGA GRAMIN BANK

(A GOVT. ENTERPRISE)

HEAD OFFICE: Natabar Pau! Road, Chatterjee Para More, Tikiapara, Howrah- 711101.
Phone No.: 2667-0052/6078/9327/9961, Fax No: 2667-0051/3589

TENDER NOTICE

| for hiring eligible insurer’s for Group |

Jagruti Vihor, Burla - 768020, Dist. - Sambaipur. Odis/
1 Tel, (EPABX}  0663-2542451 10 469 _ Website : wvsimahasadigal

NOTICE

All the tenders Issued by CIL and its Subsidiaries f
procurement of Goods, Works and Services are available ¢
website of Coal India Lid www.coalindia.in, respecti
subsidiary Company, (MCL,www.mahanadicoal.in}, CIL |
Procurement portal https://coalindiatenders.nic.in ar
Central Public Procurement Portal https:fleprocure.gov.i
In addition, procurement is also done through GeM port
hitps:/igem.gov.in R-515

5 ' IMAHAng,! “FOAJ.F!E_LPS LIMITE
ML

__HO 4D Department

(2]

Reliance
Industries Limited
Growth is Life
Regd.office: 3rd Floor, Maker Chambers IV, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN: LI7110MH1973PLC019786

NOTICE
NOTICE is hereby given that the following certificate(s) issued by the Company are stated

to have been lost or misplaced and Registered Holders thereof have applied for the issue
of duplicate certificate(s). A

resolution plans

Paschim Banga Gramin Bank is inviting Tender for SELECTION OF Sr. ] FolioNo. | Name/JointNames |Shares|CertificateNos, Distinctive Nos.
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & No. From -To From -To
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM I | 35682252 Aisha Nageen 12| 20050605-605|  291203195-206
BASED) OR RF MEDIA IN BRANCHES & _OFFICE§ FOR FIVE Shaheen Siddiqui 340 66494074-074| 6860656200-539
YEARS. Eligible Bidders as per eligibility criteria of the ‘Request for 2 | 43003810| Jerambhai Hirjibhai 200| 66531690-690| 6863303878-077
Proposal (RFP)’ may send the proposal as per terms of the Tender Bhanvadia
Document available in Bank’s website www.pbgbank.com. Shailesh Jerambhai
Place:- Howrah Bhanvadia
Date:}ao%9-2023 General Manager 3 | 9393153 Kersi Homi Katki 50| 12263193-193|  253771061-110
Yasmin Kersi Katki 300| 54813777-782| 1328332974-273
350/ 62653274-274| 2223586817-166
700| 66653620-620| 6874244211-910
FORM G 4 34544069 | Mahesh Jayantilal Parekh 40| 4448596-597 721812i9-258
INVITATION FOR EXPRESSION OF INTEREST FOR Meena. Parekh 12] 10481230-230 187623320-331
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 52| 62462520-520| 2207750902-953
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS 104| 66717880-880| 6881084925.028
(Under Regulation 3iA(1)of the Insolvency and Bankru tcy Board of India _ w
insobvency Rezolution Prosess for Corporate Parecns) Raaulations, 2015) 5 | 32443451 Pauly Paul 20| 4170735.735|  £6623999-018
RELEVANT PARTICULARS Paul CT 9| 7348958-958 146025657-665
- — 30( 10073368-368 181672826-855
1. | Nams of the comorale debilar along | Dadheech Infrastructures Private Limited
with PAN/ CIN/ LLP No, (F;AN:AACCQDvsvmsA e 7| 12354772772 | 255708745-751
IN: U14219WB2007PTC114838 2| 14155452-453 331254349-350
2. | Address of the registered office | 9/12, Lal Bazar Street 'E' Block, 4th Floor 55| 16160678-679|  403606650-704
Kolkata - 700001, West Bengal, India 178| 55072063-067| 1338527702-879
3. JURL of websita hitips (ipdipl.com/ 55| 59552552-553 467795475-529
| B L e ST e e res@gmail.com 101 e R
Ip. u ii.
to seek further details about the Corporate ;I7§ :Z;gg?g’g?g ::g;g:g;g:’i?;
5. | Installed capacity of main products/ | Please write an e-mail to 6 | 29975531] Rai 01 13I9I05.l05 20355 |7.9
services ip.dadheechinfrastructures@gmait.com ajeev Jayaprakash 3 03552917-946
to seek further details about the Corporate Bhardwaj 30| 51217045-046| 1173535823-852
Debtor. i Rita J; kash 60| 62433652-652| 2205177754-813

2 ita Jayaprakas| - -

6. |Quantity and value of main [One Contract was executed between Bhardwaj 120| 66684732-732| 6877875712-831
roducts/ services sold in last | Dadheech Infrastructures Pvt Ltd apd Gajrup 7 69086535 | Rajesh K Vasu 25| 14580811-811 390684500-524
inancial year Infrahomes Pvt Ltd on 1st July'2021 for 25| 16639992-992|  466311170-194

Rs 77,40,01,423 in Imphal, Manipur. a &
7. | Number of employees/ workmen | 04 {Four) 50| 51115619-619) 1170551778-827
o~ = = m 100| 62299937-937| 2192341469-568

8. |Further details including last | Piease write an e-mail to
available financial statements (with ip.dadheechinfrastructures@gmail.com : 200 66516934-934|  6862258266-465
schedules) of two years, lists of | to seek further details about the Corporate 8 | 74083561 | Rajesh K Vasu 30| 14908921-922|  396669755-784

|| creditors are available at URL: Debtor. 30| 52956852-853| 1242179170-199

9. | Eligibility for resolution applicants | Please write an e-mail to 60| 62299968-968| 2192343237-296
;.;nas;ilsae&t(;ogtzljj&zl_)_(h)of the Code ip.dadkhfeﬁ?]hinJr?§|tructures@gmail.com 120| 66516955-955| 6862260346-465

0] Last date for receinr o Sresse | o turther defalls. 9 | 75114842| SmithaV Pradhan 120( 62396211-211{ 2200964420.539

| ofimiaate o receipt of expression | 15-10-2023 Mahesh G Desai 240| 66645820-820| 6873205542-781
. vy - 10 | 45607364| Zarin Homiar Vachha I5| 15016601-601 136211976-950
1.|D f f provis i -10-;

| ;:;raotsep(c;c{isvseu resolution :[-Jopnp?ichasr:tgf Pl Homiar SorabjiVachha 12| 15016601-60F|  18538448(-492

2 igst gue lor stbmieson o 55102023 Comiiicnti| ) Isigo 0l srmrs o
objections to provisional list -

13| Date of issue of Final list of | 09-11-2023 62| 62390493-493| 2200253748-809
Prospective Resolution Applicants 124| 66639980-980| 6872451835-958

14|Date of Issue of Information |30-10-2023
Memorandum, Evaluation Matrix fiotal B0z
and request for Resolution Plans The Public is hereby warned against purchasing or dealing with these securities any way.
to prospective resolution applicants. Any person(s) who has / have any claim in regard of the securities, should lodge such claim

15|Last date for submission of |29-11-2023

ip.dadheechinfrastructures@gmail.com

16,/ Process email id to submit
_1 Expression of Interest

Mr. Soumendra Podder

Interim Resolution Professional

For Dadheech Infrastructures Private Limited

Reg. No. IBBI/IPA-001/IP-P00446/2017-18/10789
Authorisation of Assignment Valid Upto: 09-03-2024
Address: 1/427 Garlahat Road (South) 4th Floor,
Kolkata, West Bengal - 700068

Date : 30.09.2023

with the Company's Registrar and Transfer Agent viz. “KFin Technologies Limited”,
Selenium Tower B, Plot No. 31-32, Gachibowli, Financiai District, Nanakramguda,
Hyderabad - 500 032, within Seven (7) days from the date of publication of this notice,
failing which, the Company will proceed to issue letter(s) of confirmation in lieu of duplicate
certificate(s) in respect of the aforesaid securities.
for Reliance Industries Limited

: Sd/- -

Savithri Parekh
Company Secretary and Compliance Officer

Plagé : Mumbai

te : September 29,2023

Place : Kolkata

—_— sy
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Edelweiss

Ideas create. values protect !

ECL

ECL FINANCE LIMITED

HNCIeuR N Registered Office: Tower 3, Wing 'B’, Kohinoor Gity Mall, Kohinoor City,
Kirol Road, Kurla (West), Mumbai 400070.

ADC India Communications Ltd.

CIN: L32209KA1988PLC009313,
# Regd. Office: No.10C, 2nd Phase, 1st Main,
Peenya Industrial Area, Bangalore-560058

! v APPENDIX IV POSSESSION NOTICE

Wherégs, the undersigned being the Authorized Officer of EGL Finance Lid. (ECL) under the Securitization and Reconstruction of
Financial Assets and Eriforcement of Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with
Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notice(s) dated 06th July, 2023, by the Authorized Officer
of the company to the Borrower(s)/ Co Borrower(s) mentioned herein below to repay the amount mentioned in the notice within 60
days from the date of receipt of the said notice. The borrower having failed to repay the amount, notice is hereby given to the
Borrower(s)/ Co Borrower and the public in general that the undersigned has taken the Symbolic Possession of the property
described herein below in exercise of powers conferred on him under Sub- Section (4) of the Section 13 of the said Act read with Rule
8 of the Security Interest Enforcement rules, 2002. The borrower’s attention is invited to provisions of sub- section (8) of section 13 of

Tel:+81 80 28396102 / 28396291
Email: support@adckcl.com
Website: www.adckcl.com

Pursuant to Regulation 47 read
with Regulation 29 of SEBI {Listing
Obligations and Disclosure

the Act, in respect of time available, to redeem the secured assets. The borrower in particular and the public in general are hereby . :
cautioned not to deal with the property and any dealings with the property will be subject to the charge of ECL for an amount as Re‘?”" ements) Regulgtlons, 2015,
mentioned herein under with interest thereon. Notice is hereby given that a
Name of Borrower(s)/ Demand Notice i Dateof Symholic || | Meeting of the Board of Directors
Co-Borrower(s) date and amount PasErfajian of sacurad atef Possession of the Company will be held on
|| Loan No. LKRNSLE0000094040 06.07.2023 Ali the parts and parcel of the Property House & Industry at Tuesday, November 7, 2023, inter
1éGAURAV8"r§AD'ING (;OMPANY ~ And s Ward No 6,1;IglggehKan71t;9pura on I{zr/l;jew:h bu;l:iing alia, to consider and approve the
(Borrower & Applicant Rs.38,01,758.83/- | comprising: ighas-7.Biswas i.e. share of lan ; financi
2.RISHI PAL DALAL (Rupees Thirty | measuring 1 Bigha 18 Biswas, under Khasra No. 606 (1- lénaUdlted fl a:\h(:lal resrlt.llts of the
(Co-Borrower and Co-Applicant) | Eight Lakhs One | 18) and (2) 0 Bighas -7 Biswas i.e. 14/76 share of land ompany for the quarter ending
3.PROMILA DAVI HThousand Se;er;] measuring 1 Bihga 18 Biswas under Khasra No. 615 (1-18)|  28th September 30, 2023.
. -Appli dred Fifty Eight [ total 14 Biswas in th f Sh.Son Nath Arora S/o Sh. | Septemh M i
(Co-Borrower and Co-Applicant) un : ofa i1SWas In ine name ot sh.son Nath Arora S/o Sh. | September
4.GAURAV RUBBER UDYOG and Eighty Three | Hargobing as per Jamabandifor the year2003-04 Mutation| 2023 Thehdetalls v.w” i e ot
(Go-Borrower and Co-Applicant) F:jzuse Only) | Mo, 1723 for Village Kambopura Tehsil and District Karnal. on the website of the Company at
pEasion Note: More preciously mentioned in the sale certificate www.adckel.com.
06th July, 2023. | jateq 30-08-2012 issued by the Syndicate Bank ; ot
For ADC india Communications Ltd
Madhuban in favour of M/s. Gaurav Rubber Udyag (Prop: " R.Ganesh
Smt. Promila W/o Shri Rishi Pal). Company Secretary

| Place : Karnal
Date : 30-September-2023

Place : Bangalore

Sd/- (Authorized Officer)
Date : September 29, 2023

For ECL Finance Limited

H

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS

Name of the corporate debtor along

" | with PAN/ GIN/ LLP No.

. | Address of tiwa ragistzred office

(Under Regulation 36/A(1)of the Insolvency and Bankrug{my Board of India
{Insalvency Resolution Process for Corporale Persons) Re
RELEVANT PARTICULARS

gulations, 2016}

Dadheech Infrastructures Private Limited
PAN: AACCD5765A
CIN; U14219WB2007PTC114838

Kolkata - 700001, West Bengal, India

'9/12, Lal Bazar Street 'E' Block, 4th Floor

URL of website

| https://ipdipl.com/

A. K. CAPITAL SERVICF

&
BUILDING BON

Details of place where majority of
fixed assets are located

Please write an e-mail to
ip.dadheechinfrastructures@gmail.com
to seek further details about the Corporate

Installed capacity of main products/
sarvices

Please write an e-mail to

ip.dadheechinfrastructures@gmail.com

E(; ieek further details about the Corporate
ebtor.

Regd. Office: 603, 6th Floor, Windsor Building, Off CST Road, Kalina, Sant:
CIN: L74899MH1993PLC274881 | Website: www.akgrg
Tel: +91-22-67546500 | Fax: +91-22-66100594 | E-mall: complian

Quantity and value of main
?roducts/ services sold in last
inancial year

One Contract was executed between
Dadheech Infrastructures Pvt Ltd and Gaijrup
Infrahomes Pvt Ltd on 1st July'2021 for
Rs 77,40,01,423 in Imphal, Manipur,

N

Number of emifloyees/ workmen

04 (Four)

Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are avaitable at URL:

Please write an e-mail to
ip.dadheechinfrastructures@gmail.com
to seek further details about the Corporate
Debtor.

Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

Please write an e-mail to
ip.dadheechinfrastructures@gmail.com
to seek further details.

10,

Last date for receipt of expression
of interest

15-10-2023

1

=1

.| Date of issue of

rovisional list of
prospective resolution applicants

25-10-2023

12

Last date for submission of
objections fo provisional list

30-10-2023

13

Date of issue of Final list of
Prospective Resolution Applicants

99-11-2023

14

Date of Issue of Information
Memorandum, Evaluation Matrix
and request for Resolution Plans
fo prospective resolution applicants.

30-10-2023

15

Last date for submission of
resolution plans

29-11-2023

161

Process email id to submit
Expression of Interest

ip.dadheechinfrastructures@gmail.com

Mr. Soumendra Podder

Interim Resolution Professional
For Dadheech Infrastructures Private Limited

Reg. No. IBBLIPA-001/IP-P00446/2017-18/10789
Authorisation of Assignment Valid Upto: 09-03-2024
Address: 1/427 Gariahat Road (South) 4th Floor,
Kolkata, West Bengal - 700068

Place : Kolkata

NOTICE
Transfer of equity shares of the Company to Investor Education ar

Notice is hereby given to the shareholders of the Company pursuant to the provisions of
Act, 2013 and Rule 6 (3) (a) of the Investor Education and Protection Fund Authority (#
Rules, 2016 (“the Rules”) as amended from time to time.

As per the Rules, all the underlying shares in respect of which dividend are not claimea
more shall be transferred to the Demat Account of the IEPF Authority within 30 days from

Accordingly, shareholders who have not claimed their dividends from financial year 20°
Registrar and Share Transfer Agents, M/s. Link Intime India Private Limited, at their office
Vikhroli (West), Mumbai - 400 083, Tel. No. 022-49186270 and e-mail at t.h
December 30, 2023 for further details and for making a valid claim for the unpaid/unclairi
not receive any communication from the concemed shareholders by December 30, 2
complying with the requirements set out in the Rules, transfer the shares to the IEPF A:
stipulated in the Rules.

Adhering to the various requirements set out in the Rules, the Company has comr
shareholders at their latest available address whose shares are liable to be transferrec t
appropriate action(s).

The Company has uploaded full details of shareholders and shares due for tra
http://www.akgroup.co.in/. Sharehalders are kindly requested to refer to the Regulator
verify the details of shares liable to be transferred to IEPF Account.

The concemed shareholders, holding shares in physical form and whose shares are lial:
note that the Company would be issuing duplicate share certificate(s) in lieu of the origirs
purpose of transfer of shares fo IEPF Account as per Rules and upon such issue, the
registered in their name will stand automaticaily cancelled.and be deemed non-negotiat
shares in electronic form, your demat account will be debited for the shares liable for tré
further note that the details uploaded by the Company on its website should be regardst
respect ofissue of the duplicate share certificate(s) by the Company for the purpose of tri
tothe Rules.

Shareholders may note that both the unclaimed dividend and the shares transferred
benefits accruing on such shares, if any, can be claimed back by them from IEPF 4
presctibed under the Rules and the same is available at IEPF website i.e. www,iepf.gov.l

ate: September 29, 2023
Place: Mumbai

0 o0
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—— APPOINTMENTS

MAHANADI COALFIELDS LIMITE]

{A Subsidiary of Coal India Limitad)
Jagruti Vihar, Budla - T88020. Dist, - Sambalpus, Odish
Tol, (EWARY) : 0663-2542¢61 10 469 Website ; www.mahanadicoal

-

£ 0SB

STATE BANK OF INDIA, LOCAL HEAD OFFICE,

©  MUMBAIMETRO CIRCLE, MUMBAI
3" Floor, State Bank of India, Loca! Head Office, Synergy Building,
Bandra Kurla Complex, Bandra East, Mumbai — 400 051

State Bank of India, invite offers from owners/power of attorney holders of
commercial/office premises on lease rental basis for branches in Mumbai.
For further details and downloading the tender document, please visit SBI
website @ https://sbi.co.in/web/sbi-in-the-news/procurement-news
from 30/09/2023 to 12/10/2023. The last date for submission of offers at
this office will be on or before 3.30pm. On 12/10/2023. Further
Notice/Clarification in this regard will be posted only on the Banks above

mentioned web site. ASSISTANT GENERAL MANAGER (PSE)
LOCAL HEAD OFFICE,
No bro lease. MUMBAI METRO CIRCLE

/7

PASCHIVM BANGA GRAMIN BANK
(A GOVT. ENTERPRISE)

HEAD OFFICE; Natabar Paul Road, Chatterjee Para Mora, Tikiapara, Howrah- 711101
Phone No.: 2667-0052/6078/9327/9961, Fax Mo: 2667-0051/2
TENDER NOTICE

Paschim Banga Gramin Bank is-inviting Tender for SELECTION OF
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE &
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM
BASED) OR RF MEDIA IN BRANCHES & OFFICES FOR FIVE
YEARS. Eligible Bidders as per eligibility criteria of the ‘Request for
Proposal (RFP)’ may send the proposal as per terms of the Tender
Document available in Bank's website www.pbgbank.com.
Place:- Howrah
Date:- 30-09-2023

General Manager

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS
(Under Regulation _36Alg1 Jof the insolvency and Bankruptcy Board of India
Insolvency Resolution Process for Comarate Persons) Regulations, 2016}
RELEVANT PARTICULARS
Nama of lia corporate dabitor along
with PAN/ CIN/ LLP No.

Dadheech Infrastructures Private Limited
PAN: AACCD5768A

CIN: U14218WB2007PTC 11
9/12, Lal Bazar Street 'E' Block, 4th Floor
Koikata - 700001, West Bengal, India

https://ipdipl.com/

Please write an e-mait to .
ip.dadheechinfrastructures@gmail.com
to seek further details about the Curporate

E._ Installed capacity of main products/ | Please write an e-mail to

services - ip.dadheechinfrastructures@gmail.com
to seek further dstails about the Corporate
Debtor,
One Contract was executed between
Dadheech Infrastructures Pvt Ltd and Gajrup
Infrahomes Pvt Ltd on 1st July'2021 for
Rs 77,40,01,423 in Imphal, Manipur.

2. | Address of the registered office

3. | URL of website

4. [ Details of place where majority of
fixed assets are located

groductsl services sold in last

8. | Quantity and value of main
nancial year

TMEL
NOTICE 1

All the tenders issued by CIL and its Subsidiaries ft
procurement of Goods, Works and Services are available ¢
website of Coal India Ltd www.coalindia.in, respectiy
subsidiary Company, (MCL,www.mahanadicoal.in), CiL (
Procurement portal https:/icoalindiatenders.nic.in an
Central Public Procurement Portal https:fieprocure.gov.ii
in addition, procurement is alsc done through GeM port
https:/igem.gov.in R:516

Reliance
Industries Limited
Regd.office: 3rd Floor, Maker Chiimbers |V, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN: L17116MH1973PLC019786

NOTICE
NOTICE is hereby given that the following certificate(s) issued by the Company are state:

to have been lost or misplaced and Registered Holders thereof have applied for the issu
of duplicate certificate(s).

04 {Four}

7. | Number of employ&es! workmen
B. |Further details including iast
available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

Please write an e-mail to

ip.dadheechinfrastructures@gmail.com

;gh ?::‘aek further details about the Corporate
or. .

Please write an e-mail to
ip.dadheechinfrastructures@gmail.com
to seek further details.

15-10-2023

under section 25(2)(h) of the Code

is available at URL:

10. Last date for receipt of exprassion

of interest

11.| Date of issue of provisional list of | 25-10-2023

prospective resolution applicants

12|Last date for submission” of | 30-10-2023

bjections to provisional list

13| Date of issue of Final.list of | 09-11-2023

Prospective Resolution Applicants

14|Date of Issue of Information

Memoarandum, Evaluation Matrix

and reguest for Resolution Pians

to resolution applicants.

15|Last date for submission of j29-11-2023

resoluflan plans.

16| Procens email id 1o submil
Exprassion of Interest

Mr. Soumeandra Podder

Interitn Resolution Professional :

For h Infrastructures Private Limited

Reg. No. IBEIIPA-001/IP-PO0A4E/2017-18/1078D

Au atlon of kuimmtnl Valid Upto; 09-03-2024
Address: 1/427 Road [South) 4th Floor,

FE_ Eligibility for resolution applicants

30-10-2023

ip.dadheechinfrastrecturasi@gmail com

Kolkata, West Bengal -
| Date : 39.09.2023 Place : Kolhata |

o0 o0 Mﬁ

Sr. | FolioNo. | Name/Joint Names |Shares|CertificateNos.| Distinctive Nos.
No. From -To From -To
i 35682252 Aisha Nageen 12| 20050605-605|  291203195-206
Shaheen Siddiqui 340| 66494074-074| 6860656200-539
2 43003810| Jerambhai Hirjibhai 200| 66531690-690| 6863303878-077
Bhanvadia
Shailesh Jerambhai
Bhanvadia
2l 9393153 | Kersi Homi Katki 50| 12263193-193}, 25377106!-11C
Yasmin Kersi Katki 300| 54813777-782| 1328332974-273
350] 62653274-274} 2223586817-16¢
700| 66653620-620{ 687424421 1-9K
4 34544069 | Mahesh Jayantilal Parekh 40( 4448596.5971 - 72181219-25¢
Meena Parekh 12| 10481230-230 187623320-331
’ 52| 62462520-520] 2207750902-952
104| 66717880-880| 6881084925-02¢
5 32443451 | Pauly Paul 20{ 4170735-735 66623999-01¢
Paul C T 9 7348958-958 145025657-66!
30| 10073368-368 181672826-85!
7] 12354772-772}  255708745-751
2| 14i55452-453| 331254349-35(
55| 16160678-679 403606650-70<
178] 55072063-067| 1338527702-87¢
55| 59552552-553| 467795475-52¢
1781 62684573-573] 2225069306-48:
1781 62759200-200| 2227655654-831
712| 66473312313 6B859069706-41
6 29975531 | Rajeev Jayaprakash 30| 11319105-i05| 203552917-94
Bhardwaj 30} 51217045-046| 1173535823-85.
Rita Jayaprakash 601 62433652-652] 2205177754-81:
Bhardwaj 120! 66684732-732| 6877875712-83
7 69086535 | Rajesh KVasu 25| 14580811811 390684500-52¢
25| 16639992-992{ 466311170-19
501 51115619-6191 1170551778-82.
100] 62299937-937| 2192341469-56(
200 66516934-934| 6862258266-46!
8 74083561 | Rajesh K Vasu 30| 14908921-922| 396669755-78
30| 52956852-853| (24217%9i70-19
60| 62299968-968| 2192343237-2%
120§ 66516955-955| 6862260346-46!
9 75114842 | SmithaV Pradhan 120 62396211-211| 2200964420-53
Mahesh G Desai 240| 66645820-820| 6873205542-78
10 | 45607364 Zarin Homiar Vachha 15} 15016601-601 136211976-9%
Homiar Sorabji Vachha 127 15016601-60| 185384481-49
Dali Dossabhai Gandhi 41 15016601-601  293049366-36
31 51236835836 1173833016-04
62] 623904934931 2200253748-80
124] 66619980-980; 6872451835-95
Total 5072

The Publlic is hereby warned against purchasing or disalifig with these securities any w.
Any person(s) who has / have any claim in regard of the securities, should lodge such clai
with the Company’s Registrar and Transfer Agent viz. “KFin Technologies Limited
Seleniurn Tower B, Plot No. 31-32, Gachibowli, Financial Districr, Nanakramgui
Hyderabad - 500 032 within Seven (7) days from tha data of publication of this noth
failing which. the Compary will pirecesd to issue letter{s) of confirmation in Neu of duplicy
certificara(s) I respect of the aforesald securities.

for Rulance Industries Limited

Sl
Place : Mymbal Savithel Parukh
Dste : Sepeember 29,2021 wmwwm
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Public Notice for RFP |
| ‘|Request for Proposals. (RFP). is
» | fnvited In Sealet/covered envelope
for hiring efigible insurer/s for Gmup‘
Term Life (GTLI) Insurance coverage
under Group Insurance Arrangement |
to Specified Salary Account holders
|| of the Bank. Last date for submission |
of the RFP 17.10.2023 by 05.00 PM. i
For more details visil our website: |
“//punjabandsindbank.co.in/ |
RFP NO - PSB/GTLI/MCE/2023
Dated: 25.09.2023 .0 '|

 Ho P&D Depriment

PASCHIM BANGA GRAMIN BANK
{A GOVT. ENTERPRISE)
HEAD OFFICE: Natabar Paul Road, Chatterjee Para More, Tikiapara, Howrah- 711101
Bhone No.: 2667-0052/6078/9327/9961, Fax No: 2667-0051/9589

TENDER N

TICE

'l MAHANADI COALFIELDS LIMITED

{ (4 Sabsidrary of Coul India Limited)
‘| Jagruti Vihar, Bunla - 768020, Dist - Sambalpus, Qdistia
| Tel [EFABX) [ 0663-2642461 10463 Welsite s wouw s fan

NOTICE
All the tenders issued by CIL and its Subsidiaries fot
procurement of Goods, Works and Services are available on
website of Coal India Ltd www.coalindia.in, respeclive
subsidiary Company, (MCL,www.mahanadicoal.in), ClL e
Procurement portal https:licoalindiatenders.nic.in and
Central Public Procurement Porial https://eprocure.gov.in,
In addition, procurement is also done through GeM portal
https://gem.gov.in R-5169

(o)

Reliance
Industries Limited
(rowtlsis Life
Regd.office: 3rd-Floor, Maker Chambers IV, 222, Nariman Point. Mumbai - 400 02}.
Phone: 022-3555 5000, Email: investor.relations@ril.com
CIN: L1771 10MH 973PLCO19786

NOTICE

NOTICE is hereby given that the following certificate(s) issued by the Company are stated
to have been lost or misplaced and Registered Holders thereof have applied for the issue
of duplicate certificate(s).

Paschim Banga Gramiﬁ Bank is invi é Tender for SELECTION OF or. | FolioNo. | Name/JointNames |Shares|Certificate Nos. Distinctive Nos.
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & [No.| | _From - To From -To
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SiM | | 35682252] Aisha Nageen 12| 20050605-605|  291203195-206
BASED) OR RF MEDIA IN BRANCHES & OFFICES FOR FIVE Shaheen Siddiqui 340| 66494074-074| 6860656200-539
YEARS. Eligibie Bidders as per eligibility criteria of the ‘Request for 2 | 43003810| Jerambhai Hirjibhai 200! 66531690-690| 6863303878-077
Proposal (RFP) may send the proposal as per terms of the Tender Bihanvadia
Document awailable in Bank's website www.pbgbank.com. Shailesh Jerambhai
Place:- ah Bhanvadia
Date:-41-09-2023 General Manager 3 9393153 | Kersi Homi Katki 50| 12263193-193]  253771061-110
! Yasmin Kersi Katki 300 54813777-782; 1328332974-273
350} 62653274-274]1 2223586817-166
700| $6653620-520] 687424421 1910
FORM G i4 34544069 Mahesh Jayantila) Parekh 40! 4448595-597 72181219258
O3 yal
INVITATION FOR EXPRESSION OF INTEREST FOR Meena Parekh 121 10481230-230 187623320-33 1
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 521 62462520-520 2207750902-953
() uTH: colr:srzléc?oum‘n ":FRASTR?SUKRE BUZINE?SH g 104| 66717830-880{ 6881054925028
nder Regulatton 36A(1)of tha lnselvency and Han ruptcy Board of indta = y
(Ingolvency, Gesofution Process for Corparate Persons| Reguiations, 2016 E e EaUIY P:ul 2 4,'7073.5 735! ,36632922 OIE
RELEVANT PARTICULARS Paul C7 2 7448‘;55—‘?58 14¢025657-665
p— . . e 30} 10073368-368 181672826-855
Narria of the corporate dedtor along | Badheeah Infrastructures Privale Limited -
with PAN/ CIN/ LLP No BAN. AACCD5765A 7| 12354772772 255708745751
=k IN: U14219WB2007PTC114835 5 2! 14155452-453 331254349-350
7. | Address of the registered office g/12, Lal Bazar Strect 'E' Block, 4th Floor 55| 16160678-679| 403606650-704
ol _ Kolkata - 700001, West Bengal, India_____| (78] 55072063-067| 1338527702-879
3. |URL of website | nnpsunpdipl.corn - 55! 59552552-5531  467795475-529
4. tE_)etgils of {)Iace Yvhe;l;edmaiority of Ple;asg r\mﬂmeha‘n fe-mtail to‘ o 7 |7s] 62684573-573| 2225069306-483
ixed assets are locate ip.dadheechinfrastructures@gmail.com g r
to seek furtier details about the Corporate 178 62759200-200) 2227655654831
= [Insialied capacity of main productsl | Please wiite an o-mail 10 ) = L 7126503313313 685906370617
services ip.dadheechinfrastructures@gmail.com 6 | 29975531 Rajeeu jryapraiash 307 113191051051 203552917-946
10 seek further details about the Corporate Bhardwaj 30{ 512!7045-046] 1173535823-852
Debtor. A Rita jayaprakash 60| 62433652-652| 2205177754-813
6. |Quantily and value of main | One Contract was executed between Bhardwaj 120} 66684732-732| 6877875712-83|
products/ services $oid Int fast Dactheech Infrastructures Pvt Ltd and Gajrup 7 ! 49086535| Rajesh K Vasu I 250 {458081¢-811! 390684500-524
financiai yaar infrahomes Pvi Ltd on 1st July'2021 for 251 16639992.992] 466311170194
Rslz,40,01,423 in imphal, Manipur. | A i 2 - S- il
%[ Number of employees/ workmen | 04 (Four) Sl i 70351778048
ey e o = » : r 5 A 100} 62299937-937| 2192341469-568
8. |Further details including last j Please write an e-mail to i 9 6
available financial statements (with ip.dadheechinfrastructures@gmail com : 200} 66516934-934|  6862258266-455
schedules) of two years, lists of | t5 seek further detzils about the Corparate 8 | 74083561} Rajesh KVasu 301 14908921-922)  396669755-784
| Cleditors are available at URL. | Debtor e 30| 52956852-853| 1242179170199
9. | Eligibiity ftor rz;c(:;qzion ?%pli%ar:}s Pieé:xsghwrizehanfe-mail to | 60| 62299968-968] 2192343237-296
under section JOpulEg Coae ip.dadheechinfrastructures@gmait.com 1201 66516955-955| 6862260346-465
= 'f‘“;i"?g? T T b seek further deftails. o | 75114842 SmiciiaV Pradhan | 120} 62396211-211{ 2200964420539
. 15-10-2023 Mahesh G Desai 240] 66645820-820] 6873205542781
PR oree= “ 10| 45607364 ; Zarin Homiar Vachha 15 15016601 -601 13621 1976-99¢C
11.{ Date of issué of prov | list of -10-202:
gmse‘r')_%cllive :wnﬁ:ﬁ;#sg};:jichasnts' i J Hormiar Sorabii ¥achha 121 15016601-601 185384481491
51 ast date for submission of | 30-10-2023 il Dali Dossabhai Gandhi 4} 150166016011  293049366-36
objections to provisional hst s ol 31| 51236835-8361 |173833016-04¢
13| Date of issue of Finai list of | p9-11-2023 § 62} 62390493-493 | 2200253748-80¢
_E@speggyiiiﬁoluﬁoiApplﬁarlts =4 W 124! 66639980-980 6872451835-95¢
A Date of 15sue of Information | 30-10-2023 ] S A y
Memorandum. Evaluation Matrix I [ 05 507.7‘,!4..,,, R
and requesl for Rezomglon\'PlanS The Public is hereby warned against purchasing or dealing with these securities any wi
to prospechive "550'1"?9" applicants. Any person(s) who has / have any claim ir: regard of the securittes, should lodge such clai
I5iLast date for submission of [29-11-2023 with the Company’s Registras and Transfer Azent viz “KFin Technologies Limited

resofulion plaing
£

61 Procass email id to submit

ip.dadheechinfragiruciuresDgmail som

1
1 Eip_rewmqf Intargst

Mr. Soumendra Podder
interim Resotution Professional

Kolkata, West Bengal - 700068

Date : 30.09.2023

For Dadheech tnfrastructures Private Limited

Reg. No. |BRINPA-001/1P-P00446/2017-18/10783
Authorisation of Assignment Valid Upto: 09-03-2024
Address: 1/427 Gariahat Road {South) 4th Floor,

Plage : Koikata

oo ©o w<g ’;Z 4),)

]

Selenium Tower B, Plor No. 31-32, Gachibowl. Financiai Diswict, Nanakramgu¢
Hyderabad - 500 032, within Seven (7) days from the date of publication of thit nott
failing which, the Company will pr oceed to issue letrer(s) of confirmation in kreu of fuphica
certificaze(s) in respect of the aforesaid securitiet.

for Relance Industries Limited

Sell-

Place : Mumbai Savithri Parekh

Date : September 29,2023 Company Secrerary and Compliahce Officc
ol wurw il o’
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Punjab & Stod Bank

‘ Public Notice for RFP
| Request Tfor Proposals (RFP) s
| Invited in Sealed/covered -enveiope
| for hiring eligible insurer/s for Group
‘ | Tarm Life (GTLI) Insurance coverage
| under Grotip Insurance Amangement
| 1o Specified Salary Account holders
| of the Bank. Last date for submission |
| ofthe RFP 17.10.2023 by 05.00 PM.
| For more details visit our website:
| hitps://punjabandsindbank.co.in/
iRFP NO - PSB/GTLI/MCE/2023
 Dated: 25.09.2023 Chief Manager

| HO P&D Depaztm_ggt_

PASCHIM BANGA GRAMIN BANK
(A GOVT. ENTERPRISE)
HEAD OFFICE: Natabar Paul Road, Chatterjee Para More, Tikiapara, Howrah- 711101.
Phone No.: 2667-0052/6078/3327/9961, Fax No: 2667-0051/9583

| MAHANADI GUALFIELDS LIMITED
! {A Subsidiary of Coal India Limited)
| Jagrutt Vihar, Burla - 788020, Dist - Sambalpur, Odisha

Tol. {EPARY) : 0663:2542481 to 463 Website - wyrmmabanedicoalln

NOTICE
All the tenders issued by CiL and its Subsidiaries for
pracurement of Goods, Works and Services are available on
wabsite of Coal India Ltd www.coalindia.in, respective
subsidiary Company, (MCL,www.mahanadicoal.in), CIL e-
Procurement portal htips://coalindiatenders.nic.in and
Central Public Procurement Portal hitps:/feprocure.gov.in.
in addition, procurement is also done through GeM porial
https:/igem.gov.in R-5169

Reliance
Industries Limited
Growth is Life
Regd.office: 3rd Floor, Maker Chambers IV, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN: LI7116MH1973PLCO19786

NOTICE

NOTICE is hereby given that the following certificate(s) issued by the Company are stated
10 have been lost or misplaced and Registered Holders thereof have applied for the issue

Expression of Interest

TENDER NOTICE of duplicate certificate(s).
Paschim Banga Gramin Bank is inviting Tender for SELECTION OF Sr. | FolioNo. | Name/JointNames |Shares|CertificateNos| Distinctive Nos.
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & No. From -To From -To
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM 1 | 35682252| Aisha Nageen 12| 20050605-605|  291203195-206
BASED) OR RF MEDIA IN BRANCHES & OFFICES FOR FIVE Shaheen Siddiqui 340| 66494074-074| 6860656200539
YEARS. Eli IblevBldders as per eligibility criteria of the ‘Request for 2 | 43003810| Jerambhai Hirjibhai 200! 66531690-690| 6863303878-077
Proposal (RFP)" may send the proposal as per terms of the Tender Bhanvadia
Document available in Bank’s website www.pbgbank.com. Shailesh Jerambhai
Place:- Howrah Bhanvadia
Date:- 30-09-2023 General Manager 3 9393153 | Kersi Homi Katki 50| 12263193-193 253771061-110
- Yasmin Kersi Katki 300| 54813777-782| 1328332974-273
350| 62653274-274| 2223586817-166
700| 66653620-620] 6874244211-910
- FORM G 4 34544069 | Mahesh Jayantilal Parekh 40| 4448596-597 72181219-258
INVITATION FOR EXPRESSION OF INTEREST FOR Meena Parekh 12| 10481230-230 187623320-331
DADHEEGH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 52| 62462520-520| 2207750902-953
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS 104| 66717880-880| 6881084925028
(Under Ragulation 364/ 1)of the Insolvency and Bankruptcy Board of india . v
{Insalvancy F{oﬁuhﬂjnn%rowas for Corporate Persons) Regulations, 2016) g 32443451 Pau:y P:"" 20 ;'7025 e 6§62i999 e
ps 8
5 ' . 36 -
_ | Name af the corporate debior along | Dadheech Infrastructures Private Limited
with PAN/ CIN/ LLP No. PAN: AACCD5765A 7| 12354772-772]  255708745-751
CIN: U14219WB2007PTC114838 2| 14155452453 331254349-350
2. | Address of the registered office 9/12, Lal Bazar Street 'E' Block, 4th Floor 55| 16160678-679| 403606650-704
Kolkata - 700001, West Bengal, India - 178| 55072063-067| 1338527702-879
3. | URL of website N hitos/fipdipl.coro/ 55| 59552552-553|  467795475-529
4. 1LI;)et?lils of place \lovheiedmajority of Pledasg r:mrite hanfe-m‘ail fo @ ; 178| 62684573-573| 2225069306-483
ixed assets are locate ip.dadheechinfrastructures@gmail.com g
to seek further details about the Corporate ;Tg 25‘;’:%?2 §?g :::;gzz;’g:j?;
5. | Installed capacity of main products/ | Please write an e-mail to =y
o ip. dadheechinfrastructures@gmail.com 6 | 29975531 | Rajeev Jayaprakash 30| 11319105,105|  203552917-946
to seek further details about the Corporate Bhardwaj 30| 51217045-046} 1173535823-852
Debtor. Rita Jayaprakash 60| 62433652-652| 2205177754-813
6. |Quantity and value of main |One Contract was executed between Bhardwaj 120| 66684732-732| 6877875712-831
?roductlsf services sold in last P?dhﬁech lnfgsfrﬁfgufes ﬁvgbtdlanz;ﬂogairfup 7 | 69086535 Rajesh K Vasu 25| 1458081 1-811|  390684500-524
inancial year nfrahomes Pvt on 1st July" or
Rs 77,40,01,423 in Imphal, Manipur. 25| 16639992.992| 466311170-194
7. | Number of employees/ workmen | 04 (Four) lgg z;‘l)::;;'gg ;:;ggi:zg’g:z
8. | Further details including last | Please write an e-mail to o “ 4‘9 4| 636225 i :
available financial statements (with | ip.dadheechinfrastructures@gmail.com 200/ 66516934-934 6862258266-46
schedules) of two years, lists of | to seek further details about the Corporate 8 | 74083561 | Rajesh KVasu 30| 14908921-922|  396669755-784
creditors are available at URL: Debtor. 30| 52956852-853| 1242179170-199
9. | Eligibility for resolution applicants | Please write ah e-malil to 60| 62299968-968| 2192343237-296
uni er.?eé:ltion&? 2[.)'(h) of the Codz | ip.dadheechinfrastructures@gmail.com 120 | 66516955-955| 6862260346-465
- :f:‘t’z”: o {10 seek further details. 9 | 75114842 SmithaV Pradhan 120| 62396211-211| 2200964420-539
e it ki~ 15-10-2023 tMahesh G Desai 240 66645820-820| 6873205542-781
p e = 10 | 45607364 | Zarin Homiar Vachha 15| 15016601-601 136211976-990
| f 1 -10- ¥
It gg:pgfc;isvs: ?egoﬂ?ghsgq’;ichasrgtgf 2o 02 Hor.niar Somb]jVachha. 12} 15016601-601 185384481492
12]Last date for submission of | 30-10-2023 Dali Dossabhai Gandhi 4| 15016601-601 |  293049366-369
objections to provisional list 31| 51236835-836] |173833016-046
13|Date of issue of Final list of | 09-11-2023 62| 62390493-493| 2200253748-809
Prospective Resolution Applicants 124| 66639980-980| 6872451835-958
14|Date of Issue of Information |30-10-2023
Memorandum, Evaluation Matrix iliotal 5072
and request for Resolution Plans The Public is hereby warned against purchasing or dealing with these securities a A
: 3 8 Y against pi 4 4 3 ny way.
to prospective resolution .app.hmnis. Any person(s) who has / have any claim in regard of the securities, should lodge such claim
15|Last date for submission of | 29-11-2023 with the Company's Registrar and Transfer Agent viz. *KFinTechnologies Limited”,
= |':50|U"°n Plansl 5 e Sell Tower B, Plot No. 31-32, Gachibowli, Financial District, Nanakramguda,
[Process email id to submi

ip.dadheechinfrastructures@gmail.com

Avsth

Mr. Soumendra Podder

Interim Resolution Professional
For Dadheech Infrastructures Private Limited
Reg. No. IBEIIPA-001/1P-P00446/2017-18/10789

isation of A

igi t Valid Upto: 09-03-2024

Address: 1/427 Gariahat Road {South) 4th Floor,
Kolkata, West Bengal - 700068
Date : 30.09.2023

Place : Kolkata

Hyderabad - 500 032, within Seven (7) days from the date of publication of this notice,
falling which, the Company will proceed to issue letter(s) of confirmaxion in lieu of duplicate
certificate(s) In respect of the aforesaid securities.
for Relfance Industries Limited
Sd/-
Place : Mumbai Savithri Parekh
Date : September 29,2023
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| Public Notice for RFP
Request for Proposals (AFP) Is
invited In Sealed/coverad envelope
for hiring eligible insurer/s for Group
Term Life (GTLI) Insurance coverage
under Group Insurance Arrangement
| to Specified Salary Account hoiders |
of the Bank. Last date for submission |
ofthe RFP 17.10.2023 by 05.00 PM.
For more details visit our website:
hitps://punjabandsindbank.co.in/

| |RFP NO - PSB/GTLI/MCE/2023
Dated: 25.09.2023 Chief Manager

HO P_&Q De_parlmanl
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PASCHIM BANGA GRAMIN BANK

(A GOVT. ENTERPRISE)

HEAD OFFICE: Natabar Paul Road, Chatterjee Para More, Tikiapara, Howrah- 711101.
Phone No.: 2667-0052/6078/9327/9961, Fax No: 2667-0051/9589

TENDER NOTICE

iz

MAHANADI COALFIELDS LIMITED

{A Subsidiary of Coal india Limited)
Jagrutl Vihar, Burla - 768020, Dist, - Sambaipur, Odisha
| Tel, [EPABX) : 0663-2542461 to 480 Website : www.mahanadicoalin

NOTICE
All the tenders issued by CIL and its Subsidiaries for
procurement of Goods, Works and Services are available on
website of Coal India Ltd www.coalindia.in, respective
subsidiary Company, (MCL,www.mahanadicoal.in), CiL e-
Procurement portal https:/icoalindiatenders.nic.in and
Central Public Procurenient Portal https:/feprocure.gov.in.
In addition, procurement is also done through GeM portal
hitps:/fgem.gov.in R-5169.

(2]

Reliance
Industries Limited
Growth is Life
Regd.office: 3rd Floor, Maker Chambers IV, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN:LI71 10MHI973PLCO19786

NOTICE
NOTICE is hereby given that the following certificate(s) issued by the Company are stated

to have been lost or misplaced and Registered Holders thereof have applied for the issue
of duplicate certificate(s).

resolution plans

Paschim Banga Gramin Bank is inviting Tender for SELECTION OF Sr. | FolioNo. | Name/JointNames |Shares|CertificateNos. Distinctive Nos.
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & No. From -To From -To
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM I | 35682252/ Aisha Nageen 12| 20050605-605| 291203195-206
BASED) OR RF MEDIA IN BRANCHES & OF FICES FOR FIVE Shaheen Siddiqui 340 66494074-074| 6860656200.539
YEARS. Eligible Bidders as per eligibility criteria of the ‘Request for 2 | 43003810/ jerambhai Hirjibhai 200/ 66531690-690| 6863303878-077
Proposal (RFP)' may send the proposal as per terms of the Tender Bhanvadia
Document av_allable in Bank's website www.pbgbank.com. Shaifesh Jerambhai
Place:- Howrah Bhanvadia
Date:- 30-09-2023 General Manager 3 | 9393153| Kersi Homi Katki 50| 12263193-193|  253771061-110
Yasmin Kersi Katki 300| 54813777-782| 1328332974-273
350| 62653274-274| 2223586817-166
700| 66653620-620| 6874244211-910
FORM G 4 34544069 | Mahesh Jayantilal Parekh 40| 4448596-597 72181219-258
INVITATION FOR EXPRESSION OF INTEREST FOR Meena Parekh 12| 10481230-230 187623320-331
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 52| 62462520-520| 2207750902-953
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS 104| 66717880-880| 6881084925-028
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India X U
{Insalvancy Resalution Process for Corporate Persons) Renulations, 2016) 2 PhErl] ey ] 20/ EHIE073 5735 CEPER
RELEVANT PARTICLULARS Paul CT 9| 7348958-958 146025657-665
1. | Name of the corporate deblar along | Dadheech Infrastructures Private Limited 30 10073368-368|  181672826-855
with PAN/ CIN/ LLP No. PAN: AACCD5765A 7| 12354772-772|  255708745-751
CIN: U14219WB2007PTC 114838 2| 14155452-453 331254349-350
2. | Address of the registered office | 9/12, Lal Bazar Street 'E' Block, 4th Fioor 55| 16160678-679| 403606650-704
Kolkata - 700001, West Bengal, India 178| 55072063-067| 1338527702-879
3. | URL of website https://ipdipt.com/ 55| 59552552-553|  467795475-529
|44 f?etgils of {)iace \INheredmajority of Pledasg r:lvritehanfe‘mflil to @ I 178| 62684573-573| 2225069306-483
ixed assets are locate ip.dadheechinfrastructures@gmail.com
to seek further details about the Corporate ;Tg Zzggi?gi?g igg;gzggg:j?;
Installed capacity of main products/ | Please write an e-mail to s 29975531 | Raj h 30| 1 13I9I05- o 203552917,
services - ip.dadheechinfrastructures@gmail.com jeev Jayaprakas -105 03552917-946
to seek further details about the Corporate Bhardwaj 30| 51217045-046| 1173535823-852
Debtor. Rita Jayaprakash 60| 62433652-652| 2205177754-813
6. [Quantity and value of main |One Contract was executed between Bhardwaj 120| 66684732-732| 6877875712-831
products/ services sold in last | Dadheech Infrastructures Pvt Ltd apd Gajrup 7. | 69086535| Rajesh K Vasu 25| 14580811-811 390684500-524
financial year wfr;l_;czrg%ﬁ P;; Ltcli or;‘ 'lls}‘AJuly 2021 for 25 16639992.992|  466311170-194
s 77,40,01,423 in Imphal, Manipur, - :
7. | Number of employees/ workmen | 04 (Four) |(5)3 z;;_;g;g‘:;; ;:;ggi'zg'gz
18. Further details including last | Please write an e-mail to = 465
available financial statements (with | ip.dadheechinfrastructures@gmail.com 200 66516934-934|  6862258266-465
schedules) of two years, lists of | to seek further details about the Corporate 8 | 74083561 | Rajesh KVasu 30| 14908921-922|  396669755-784
creditors are available at URL: Debtor. 30| 52956852-853| 1242179170-199
9. | Eligibility for resolution applicants | Please write an e-mail to 60| 62299968-968| 2192343237-296
under section 25(2)(h) of the Code | ip.dadheechinfrastructures@gmail.com 120| 66516955-955| 6862260346-465
is available at URL: to seek further details. ;
70] Last date for recelpt of sxpression 15_10‘20—————23 9 75114842 | SmithaV Pradhan 1201 62396211-211| 2200964420-539
1of interest Mahesh G Desai 240| 66645820-820| 6873205542-781
: oy : 10 | 45607364 Zarin Homiar Vachha 15| 15016601-601 136211976-990
11.| Date of issue of provisional list of -10-.
pg:pgctive resol%tion applicants, 102088 Homiar Sorabji Vachha 12| 15016601-601 185384481-492
12]Last date for submission of | 30-10-2023 Dali Dossabhai Gandhi 4| 15016601-601|  293049366-369
objections to provisional list 31| 51236835-836| 1173833016-046
13 |Date of issue of Final list of ! 09-11-2023 62| 62390493-493| 2200253748-809
Prospective Resolution Applicants 124 66639980-980| 6872451835-958
14| Date of Issue of Information | 30-10-2023
Memorandum, Evaluation Matrix oGl 5072
and request for Resolution Plans The Public is hereby warned against purchasing or dealing with these securities any way.
to prospective resolution applicants. Any person(s) who has / have any claim in regard of the securities, should lodge such claim
15|Last date for submission of | 29-11-2023

with the Company’s Registrar and Transfer Agent viz. “KFin Technologies Limited”,
Selenium Tower B, Plot No. 31-32, Gachibowli, Financial District, Nanakramguda,

16/Process email id to submit
Expression of Interest

Mr. Soumendra Podder

Interim Resolution Professionat .

For Dadheecth Infrastructures Private Limited

Reg. No. IBBIIPA-001/IP-P00446/2017-18/10789
Authorisation of Assignment Valid Upto: 09-03-2024
Address: 1/427 Gariahat Road (South) 4th Fioor,
Kolkata, West Bengal - 700068

Date : 30.09.2023 Place : Kolkata

oo .‘%/,f<

ip.dadheechinfrastructures@gmail.com

Hyderabad - 500 032, within Seven (7) days from the date of publication of this notice,
failing which, the Company will proceed to issue letter(s) of confirmation in lieu of duplicate
certificate(s) in respect of the aforesaid securities.
for Reliance Industries Limited
Sd/-
. Savithri Parekh
Company Secrewary and Complance Officer

Place 1 Mumbai
Dare : Seprembar 29, 2023
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| Request for Proposals (RFP) is
|invited in Sealed/covered envelope
for hiring eligible insurer/s for Group

to Specified Salary Account holders
of the Bank. Last date for submission
of the RFP 17.10.2023 by 05.00 PM.

For more details visit our website:

PASCHIM BANGA GRAMIN BANK
(A GOVT. ENTERPRISE)
HEAD OFFICE: Natabar Paul Road, Chatterjee Para More. Tikiapara, Howrah- 741101.
Phone No.: 2667-0052/6078/9327/9961, Fax No: 2667-0051/9589

TENDER NOTICE

Term Life (GTLI) Insurance coverage |
under Group Insurance Arrangement |

snnec Ot hitps:/punjabandsindbank co.in/
BllSll]E?ﬁS Standard RFP NO - PSB/ETLIa/:JICch/;.’:IR
Insight Out Dated: 26.09.2023 oot Manager
HO P&D Department |

TMCL|

WMIAHRNAD! CUALFIELUS LIMITEL

(A Subsidiary of Coal Indla Limited)

Jagrati Vihar, Burla - 768020, Dist. - Sambalpur, Odisha
Tel, {EPABYX) ; 0863-2542461 10 463 Wekuite . www.mol

NOTICE

All the tenders issued by CiL and ils Subsidiaries fo
procurement of Goods, Works and Services are available or
website of Coal India Ltd www.coalindia.in, respective
subsidiary Company, (MCL,www.mahanadicoal.in), CliL e
Procurement portal hitps:fcoalindiatenders.nic.in ant
Central Public Procurement Portal https:/leprocure.gov.in
In addition, procurement is alss done through GeM porta
hitps:/igem.gov.in

R-5169

Reliance
Industries Limited
Growth is Life
Regd.office: 3rd Floor, Maker Chambers [V, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN:L17110MH1973PLCO19786

NOTICE

NOTICE is hereby given that the following certificate(s) issued by the Company are stated
to have been lost or misplaced and Registered Holders thereof have applied for the issue
of duplicate certificate(s).

Mr. Soumendra Podder

Interim Resolution Professional
For Dadheech Infrastructures Private Limited
Reg No. IBBIIIPfA-001IIP-P004461201 7-18/10789

t Valid Upto: 09-03-2024
Address 1/427 Garlahat Road (South) 4th Floor,
Kolkata, West Bengal - 700068
Date : 30.09.2023

Place : Kolkata

Paschim Banga Gramin Bank is inviting Tender for SELECTION OF Sr. | FolioNo. | Name/JointNames |Shares|CertificateNos. Distinctive Nos.
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & No. From -To From -To
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM I | 35682252/ Aisha Nageen 12| 20050605-605|  291203195-206
BASED) OR RF MEDIA IN BRANCHES & OFFICES FOR FIVE Shaheen Siddiqui 340| 66494074-074| 6860656200-539
YEARS. Eligible Bidders as per eligibility criteria of the ‘Request for 2 | 43003810/ jerambhai Hirjibhai 200| 66531690-690| 6863303878077
Proposal (RFP) may send the proposal as per terms of the Tender Bhanvadia
Document available in Bank’s website www.pbgbank.com. Shailesh Jerambhai
Place:- Howrah Bhanvadia X
Date:- 30-09-2023 General Manager 3 | 9393153| Kersi Homi Katki 50| 12263193-193|  253771065-110
5 Yasmin Kersi Katki 300| 54813777-782| 1328332974-273
350| 62653274-274| 2223586817-166
700| 66653620-620| 6874244211-910
FORM G 4 34544069 | Mahesh Jayantilal Parekh 40| 4448596-597 72181219-258
INVITATION FOR EXPRESSION OF INTEREST FOR Meena Parekh 12| 10481230-230 187623320-331
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 52| 62462520-520( 2207750902-953
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS 104] 66717880-880| 6881084925028
{Under Requlation 3fiA(1)of the Insolvency and Bankrupicy Board of India X Y
(Insolvency Resol for.Carporate Persons) E Zulations, 2016 5 32443451 | Pauly Paul 20| 4170735-735 66623999-018
Paul CT 9| 7348958-958 146025657-665
SRR Tl 30| 10073368-368 181672826-855
1. | Name of the corporate debtor along | Dadhesch Infrastructures Private Limited
with PAN/ CIN/ LLP No. PAN: AACCD5765A 7| 12354772772 | 255708745-751
CIN: U14219WB2007PTC114838 2| 14155452-453|  331254349-350
2. | Address of the registered office 9/12, Lal Bazar Street 'E' Block, 4th Floor 55| 16160678-679| 403606650-704
Kolkata - 700001, West Bengal, India 178| 55072063-067| 1338527702-879
3. | URL of website hitps://ipdipl.com/ 55| 59552552-553|  467795475-529
4. Pitg"s of place \Ilvhelt'edmajonty of Ple(?sg r:Mrltehe\nfe-mtall to' @ i 178| 62684573-573| 2225069306483
ixed assets are locate: ip.dadheechinfrastructures@gmail.com
to seek further details about the Corporate 178| €2759200-200/  2227655654-831
5. | Instalted capacity of main products/ | Please write an e-mail to st a3 | 1685505970641
T |services ip.dadheechinfrastructures@gmail.com 6 29975531 Rajeevja.yaprakash 30| 11319105-105 203552917-946
to seek further details about the Corporate Bhardwaj 30| 51217045-046| 1173535823-852
Debtor. Rita Jayaprakash 60| 62433652-652| 2205177754-813
6. [Quantity and value of main | One Contract was executed between Bhardwaj 120| 66684732-732| 6877875712-831
?roductsl services sold in last | Dadheech Infrastructures Pvt Ltd and Gajrup 7 | 69086535 Rajesh K Vasu 25| 14580811-811]  390684500-524
nancial year Infrahomes Pvt Ltd on 1st July'2021 for 25| 16639992.992] 446311170194
el 40,01 €28 Inmphal MEnlp 50| 51115619.619| 1170551778.827
7. {Number of employees/ workmen | 04 (Four) v i
T S > = 100| 62299937-937| 2192341469-568
|8. | Further details including last | Please write an e-mail to 200| 66516934-934] 6862258266-465
available financial statements (with | ip.dadheechinfrastructures@gmail.com . v
schedules) of two years, lists of | to seek further details about the Corporate 8 | 7408356] | Rajesh KVasu 30| 14908921-922|  396669755-784
|__|creditors are available at URL: Debtor. 30| 52956852-853| 1242179170-199
9. | Eligibility for resolution applicants | Please write an e-mail to J 60| 62299968-968| 2192343237-296
un er_fectlontZUS 2L)_(h) of the Code | ip.dadheechinfrastructures@gmail.com 120| 66516955-955| 6862260346-465
ShavalabPE G == LioiseolTurthiendstails: — 1 | |9 | 75114842 SmithaV Pradhan 120| 62396211-211| 2200964420539
10, Last date for receipt of expression | 15-10-2023 Mahesh G Desai 240| 66645820-820| 6873205542.781
of interes
- 7 T = 10 | 45607364 | Zarin Homiar Vachha 15| 15016601-601 136211976-390
f -10-
i E:}:pgfc{?fe“fe‘;‘;ﬁ,',?g,?g’;‘;{c';}g A Homiar SorabjiVachha | 12| 15016601-601| 185384481492
12]Last date for submission of |30-102023 Dali Dossabhai Gandhi 4| 15016601-601|  293049366-369
objections to provisional list 31| 51236835-836| 1173833016-046
13 |Date of issue of Final list of | 09-11-2023 62| 62390493-493| 2200253748-809
Prospective Resolution Applicants 124] 66639980-980| 6872451835-958
14 |Date of Issue of Information | 30-10-2023
Memorandum, Evaluation Matrix {{otal 5072
and request for Resolution Plans The Public is hereby warned against purchasing or dealing with these securities any way.
to prospective resolution applicants. Any person(s) who has / have any claim in regard of the securities, should lodge such claim
15|Last date for submission of |29-11-2023 with the Company’s Registrar and Transfer Agent viz. “KFin Technologies Limited”,
resolution plans. - - Tower B, Plot No. 31-32, Gachibowli, Financial District, Nanakramguda,
16 Process email id to submit |ip.dadheechinfrastructures@gmail.com Hyderabad - 500 032, within Seven (7) days from the date of publication of this notice,
Expression of Interest failing which, the Company will proceed to issue letter(s) of confirmation in lieu of duplicate

certificate(s) in respect of the aforesaid securities.
for Reliance Industries Limited

Sd/-
Place : Mumbai Savithri Parekh
Date : September 29,2023 Company Secretary and Compliance Officer
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| Request for Proposals (RFP)

‘ invited in Sealed/covered envelope

( for hiring efigible insurer/s for Group

| Term Life (GTLI) Insurance coverage

| under Group Instrance Arrangément |

| to Specified Salary Account holders |

| of the Bank, Last date for submission |

! ofthe RFP 17.10.2023 by 05.00 PM.
For more details visit our website: |

MAHANADI COALFIELDS LIMITED

{A Subsidiary of Coal India Limited)
Jagruti Vihar, Buria - 768020, Dist. - Sambalpur, Ddisha
ol (EPABK): 06832542481 t0 489 Wieksite ; wwwmairanaditoatin
NOTICE
All the tenders issued by CIL and its Subsidiaries for
procurement of Goods, Works and Services are available on
website of Coal India Ltd www.coalindia.in, respeclive
subsidiary Company, (MCL,www.mahanadicoal.in}, CIL e-
Procurement portal hitps:/icoalindiatenders.nic.in and
Central Public Procurement Portal https:Heprocure.gov.in.
In addition, procurement is also done through GeM portal
hitps://gem.gov.in R-5169

BuSineSS Stalldal‘d | hitps://punjabandsindbank.co.in/ ()
, RFP NO - PSB/GTLI/MCE/2023 Reliance
Insight Out | Dated: 25.08.2028 (oo St
Growth Is Life
|_ = - H_o ?&D Deparimem_ Regd.office: 3rd Floor, Maker Chambers IV, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN:LI7110MHI973PLCO19786
PASCHIM BANGA GRAMIN BANK NOTICE
(A GOVT. ENTERPRISE)
HEAD OFFICE: Natabar Paul Road, Chatterjee Para More, Tikiapara, Howrah 711101, NOTICE is hereby given that the following certificate(s) issued by the Company are stated
Phone No.: 2667-0052/6078/9327/9961, Fax No: 2667-0051/3589 to have'been lost or misplaced and Registered Holders thereof have applied for the issue
TENDER NOTICE of duplicate certificate(s).
Paschim Banga Gramin Bank is inviting Tender for SELECTION OF Sr. | FolioNo, | Name/jointNames |Shares|CertificateNos! Distinctive Nos.
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & No. From -To From -To
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM 1 | 35682252| Aisha Nageen 12| 20050605-605| 291203 195-206
BASED) OR RF MEDIA IN BRANCHES & OFFICES FOR FIVE Shaheen Siddiqui 340| 66494074-074| 6860656200-539
YEARS. Ellﬂible Bidders as per eligibility criteria of the ‘Request for 2 | 43003810/ Jerambhai Hirjibhai 200| 66531690-690| 6863303878-077
Proposal {RFP)’ may send the proposal as per terms of the Tender Bhanvadia
Document available in Bank’s website www.pbgbank.com Shailesh Jerambhai
Plag#:- Howrah Bhanvadia
Dafe:- 30-09-2023 General Manager 3 | 9393153| Kersi Homi Katki 50| 12263193-193|  253771061-110
Yasmin Kersi Katki 300| 54813777-782| 1328332974-273
350| 62653274-274| 2223586817-166
700| 66653620-620| 6874244211-910
FORM G 4 34544069 | Mahesh Jayantilal Parekh 40| 4448596-597 72181219-258
INVITATION FOR EXPRESSION OF INTEREST FOR Meena Parekh 12| 10481230-230 187623320-331
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 52| 62462520-520| 2207750902-953
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS 104| 66717880680 6881084925-028
Under Regulation 364 (1)of the Insolvency and Bankru Board of India _ Y
I(nsu:vanc\r Rasolution Procass for Co cyls Persons) Regutations, 2016 g SRR | i) 20| IBE170235030 PR
(TS R (s
1. [Name of the corporate deblor along | Dadheach Infrastructures Private Limited - Q
with PAN/ CIN/ LLP No. PAN: AACCD5765A 7| 12354772-772|  255708745-751
| CIN: U14219WB2007PTC114838 | 2| 14155452-453|  331254349-350
2. | Address of the registered office 9/12, Lal Bazar Street 'E' Block, 4th Floor 55| 16160678-679| 403606650-704
Kolkata - 700001, West Bengal, india 178| 55072063-067| 1338527702-879
3. | URL of website hitps:/fipdipl.com/ 55|-59552552-553| 467795475529
4. | Details of place where majority of | Please write an e-mail to 178| 62684573-573| 2225069306-483
fixed assets are located ip.dadheechinfrastructures@gmail.com 178| 62759200-200| 2227655654-831
to seek further details about the Corporate
5. | Instalied capacity of main products/ | Please write an e-mail to " JI2| SEA73315313 | 6856061
sorices B Al re S @ eam 6 | 29975531 | Rajeev Jayaprakash 30| 11319105-105|  203552917-946
to seek further details about the Corporate Bhardwaj 30{ 51217045-046| 1173535823-852
Debtor. Rita Jayaprakash 60| 62433652-652| 2205177754-813
|6. | Quantity and value of main |One Contract was executed between Bhardwaj 120 66684732-732| 6877875712-831
products/ services sold in last | Dadheech Infrastructures Pvt Ltd and Gajrup 7 | 69086535| Rajesh KVasu 25| 14580811-8111 390684500-524
financial ysar Infrahomes Pvt Ltd on 1st July'2021" for 25| 16639992992  466311170-194
Rs 77,40,01,423 in Imphal, Manipur. 5
7. | Number of employees/ workmen | 04 (Four) £ AU NIEEHE, NI
8. |Further details including last | Please write an e-mail to 00 (R0 T0 2y M2 IP2I 49:5¢8
available financial statements (with | ip.dadheechinfrastructures@gmail.com 200| 66516934-934| 6862258266465
schedules) of two years, lists of | to seek further details about the Corporate 8 | 74083561 | Rajesh KVasu 30| 14908921-922|  396669755-784
|| creditors are available at URL: Debtor. 30| 52956852-853| 1242179170-199
9. EII ibility for resolution applicants | Please write an e-mail to 60| 62299968-968| 2192343237296
er section 25&2)("') of the Code | ip.dadheechinfrastructures@gmail.com 120| 66516955-955| 6862260346-465
s svaibl at U to seek further details. 9 | 75114842| SmithaV Pradh 120/ 62396211-211| 2200964420-539
10 Last date for receipt of expression | 15-10-2023 AN oy . :
1 of interest Mahesh G Desai 240| 66645820-820| 6873205542-781
= = T 10 | 45607364| Zarin Homiar Vachha 15| 15016601-601 136211976-990
R e ] > o2 Homiar SorabiiVachha [ 12/ 15016601-601| 185384481452
12| Last date for submission of | 30-10-2023 Dali Dossabhai Gandhi 4| 1501660i-601 293049366-369
objections to provisional list 31| 51236835-836| 1173833016-046
13|Date of issue of Final list of |09-11-2023 62| 62390493-493|  2200253748-809
Prospective Resolution Applicants 124| 66639980-980| 6872451835-958
14|Date of Issue of Information | 30-10-2023
Memorandum, Evaluation Matrix ot 5072
and request for Resolution Plans The Public is hereby warned against purchasing or dealing with these securities any way.
fo prospective resolution .app.llmms. Any person(s) who has / have any claim in regard of the securities,should lodge such claim
15|Last date for submission of |28-11-2023 with the Company’s Registrar and Transfer Agent viz. “KFin Technologies Limited”,
resolution plans __ = Sel Tower B, Plot No. 31-32, Gachibowli, Financial District, Nanakramguda,
16, E ;ggzssiso ne‘;? If:]ltle rgjst to submit | ip.dadheechinfrastructures@gmail.com Hyderabad - 500 032, within Seven (7) days from the date of publication of this notice,
i YT failing which, the Company will proceed to issue letzer(s) of confirmation in lieu of duplicate
r. Soumendra Podder rtificate(s) i ct of the aforesaid ities.
Interim Resolution Professional aancilcaga(s) Inrespect of e oresald e . 19 o, -
For Dadheech Infrastructures Private Limited for Reliance Industries Limited
Rog No. IBBIIIPA-001IIP-P0044612017-1BI10789 Sd/-
Addross: 11437 Garlanat Road (Soutly 4ih Floos 2+ i o
ress: ariahat Roa ou th Floor, o i
Kolkata, West Bengal - 700068 ’ e : September 29,2023 Company Secretary-and Compliance Officer
| Date : 30.09.2023 Place_: Kolkata ;i saclcost

i M(/

Q/ o0 @@ i3

e 2



W YUTTLTLSWOINUEIUT Ny wenkna

1w 1 UG- SURIIUai W VUDHICID O WA
=

Pung: ih .\ \mll H ik

Public Notice for RFP
| Request for Proposals (RFP) is
invited in Sealed/covered envelope
for hiring gligible insurer/s for Group
Term Life- (GTLY) Insurance coverage
under Group Insurance Arrangement
to Specified Salary Account holders
of the Bank. Last date for submission
of the RFP 17.10.2023 by 05.00 PM.
For more defails visit our website:

- i J

RFP NO - PSB/GTLI/MCE/2023
Dated: 25.00.2023 Chiel Manager
HO P&D Depariment

PASCHIM BANGA GRAMIN BANK
(A GOVT. ENTERPRISE)

HEAD QFFICE: Natabar Paul Road. Chatterjee Para More, Tikiapara, Howrah- 711101
Phone No.: 2667-0052/6078/9327/9961. Fax No: 2667-0051/9589

TMCL

MAHANADI COALFIELDS LIMITED

(A Subsidiary of Coal india Limited)
Jagriti Vihar, Burla - 768020, Dist. - Sambadpur, lesha
Tel. (EPABX] : 0663-2542461 %0 469 Wabsite 1

NOTICE

All the tenders issued by CiL and its Subsidiaries for
procurement of Goods, Works and Services are available on
website of Coal India Lid www.coalindia.in, respective
subsidiary Company, (MCL www.mahanadicoal.in), CIL e-
Procurement portal https:/icoalindiatenders.nic.in and
Central Public Procurement Portal https:/feprocure.gov.in,
In addition, procurement is also done through GeM portal
hitps://gem.gov.in R-5169

7/

(2]

Reliance
Industries Limited
Growth is Life
Regd.office: 3rd Floor, Maker Chambers IV, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN:L171 10MH1973PLCO19786

NOTICE
NOTICE is hereby given that the following certificate(s) issued by the Company are stated

to have been lost or misplaced and Registered Holders thereof have applied for the issue
of duplicate certificate(s).

resolution plans

1 w Sr. | FolioNo. | Name/jointNames |Shares|Certificate Moz Distinctive Nos.
Paschim Banga Gramin Bank is inviting Tender for SELECTION OF No. From - To From -To
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & 1| 35682252| Aisha Nageen 12| 20050605-605| 291203195206
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM Shaheen Siddiqui 340| 66494074-074|  6860656200-539
BASED) OR RF MEDIA IN BRANCHES & OFFICES FOR FIVE 2 43003810 | Jerambhai Hirjibhai 200| 66531690-690| 6863303878-077
YEARS, Eligible Bidders as per eligibility criteria of the ‘Request for Bhanvadia
Proposal (RFP)’ may send the proposal as per terms of the Tender Shalesh Jerambhai
Document available in Bank's website www.pbgbank.com. Bhanvadia
Place:- Howrah 3 | 9393153 Kersi Homi Katki 50| 12263193-193|  253771061-110
Date;>-30-09-2023 General Manager Yasmin Kersi Katki 300 54813777-782| 1328332974273

350( 62653274-274| 2223586817-166
700| 66653620-620| 68742442(1-910
FORM G 4 34544069 | Mahesh Jayantilal Parekh 40| 4448596-597 72181219-258
INVITATION FOR EXPRESSION OF INTEREST FOR Meena Parekh 12| 10481230-230| 187623320331
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 52| 62462520-520| -2207750902-953
(Under Rogulaon 38AL)of theInolvencyand Barlcurley Boar o nla "o eacen | Fesa e 7
ar lation e Insclvency an: anKrupicy boal X Y
tRachia RAliion s for Corporate Persons) Regulations, 2016) 5 3244345| | Pauly Paut 20| 4170735-735 66623999-018
RELEVANT PARTICULARS Paul CT 9| 7348958-958 146025657-665
1. | Name of the corporaie debtor along | Dadhoech Infrastructures Private Limited 301 10073368-368 LR E RS
with PAN/ CIN/ LLP No. PAN: AACCD5765A 7| 12354772-772|  255708745-751
CIN; U14219WB2007PTC114838 2| 14155452-453|  331254349-350
. | Address of the registered office  .9/12, Lal Bazar Street 'E' Block, 4th Floor 55| 16160678-679|  403606650-704
Kolkata - 700001, West Bengal, India 178| 55072063-067| 1338527702-879
3. | URL of website htips:/fipdipl.com/ 55| 59552552-553|  467795475-529
. | Details of place where majority of | Please write an e-mail to 178| 62684573-573| 2225069306-483
fixed assets are located ip.dadheechinfrastructures@% mail.com 178| 62759200.200| 2227655654-831
to seek further details about the Corporate 712] 66473313313 6859069706417
5. | installed capacity of main products/ | Please write an e-mail to 6 | 20975531 | Rai - T e os-l 05| 203552917-546
services ip.dadheechinfrastructures@gmail.com jeev Jayaprakashi -105 ¥
to seek further detalls about the Corporate Bhardwaj 30| 51217045-046| 1173535823-852
Debtor. Rita Jayaprakash 60| 62433652-652| 2205177754-813
. |Quantity and value of main [One Contract was executed between Bhardwaj 120 66684732-732| 6877875712-831
groducts/ services sold in last | Dadheech Infrastructures Pvt Ltd and Gajrup 7 | 69086535 Rajesh K Vasu 25| 14580811-811|  390684500-524
nancial year Infrahomes Pvt Ltd on 1st July'2021 for 25| 16639992992  466311170-194
Rs 77,40,01,423 in Imphal, Manigur. 3 Ug
7. | Number of employees/ workmen | 04 {Four) |gg i;;;::;;:;; ;:;g;i::;’g::;
|8. | Further details mcludmg last | Please write an e-maif to = i
ilable financial statements (with | ip.dadheechinfrastructures@gmail.com 200{ 66516934.934) 6862258266465
schedules) of two years, lists of | to seek further details about the Corporate 8 | 74083561 | Rajesh KVasu 30| 14908921-922| 396669755-784
creditors are available at URL: Debtor. 30| 52956852-853| 1242179170-199
9. ElI ibility for resolution applicants | Please write an e-mail to 60| 62299968-968| 2192343237-296
r section 2! g)(h) of the Code | ip.dadheechinfrastructures@gmail.com 120| 66516955-955| 6862260346-465
|s avallable atu to seek further details. i
10l Castiaate for rocaint Ol OxD ¥ 75114842 | SmithaV Pradhan 120| 62396211-211| 2200964420-539
7 pt of expression | 15-10-2023 Mahesh G Desai 240| 66645820-820| 6873205542-781
of Interst 10 | 45607364 | Zarin Homiar Vachh 15| 15016601-601 136211976-990
11.| Date of i f 11 10 rin Fomiar vachha = -
DiBS Sy ainend rf,’g,',s:’p'ﬁ,cﬁg 22502028 Homiar SorabjiVachha | 12| 15016601-601| 185384481492
T2]Last date for submission of | 30-10.2023 Dali Dossabhai Gandhi | 4| I5016601-601|  293049366-369
objections to provisional list 4 31| 51236835-836| 1173833016-046
13|Date of issue of Final list of | 0g-11-2023 62 62390493-493| 2200253748-809
Prospective Resolution Applicants 124| 66639980-980| 6872451835-958
14|Date of Issue of Information | 30-10-2023
Memorandum, Evaluation Matrix ot E
and request for Resolution Plans The Pubiic is hereby warned against purchasing or dealing with these securities any way.
= :)Et_ 3 fresomt':" applmmsf AT Any person(s) who has / have any claim in regard of the securities, should lodge such claim
as’ ate for submission o =1 -,

thh the Company’s Registrar and Transfer Agent viz. “KFin Technologies Limited”,

16{Process email id to submit

: iprdadheechinfrastructures@gmail.com
Expression of Interest

Mr. Soumendra Podder

Interim Resalution Professional

For Dgdheech infrastructures Private Limited

Reg. No. IBBIIIPA-001IIP-P0044612017-18!10789
Valid Upto: 09-03-2024
Address: 1I427 Garlahat Road (South}) 4th Floor,
Kolkata, West Bengal - 700068

Date : 30.09.2023

o0 ¢eo ﬂ//e({@;w

795

~ Date : September 19. 2023

Piace : Kolkata

Tower B, Plot No. 31-32, Gachibowli, Financial District, Nanakramguda,
Hyderabad --500 032, within Seven (7) days from the date of publication of this notice,
failing which, the Company will proceed to issue letter(s) of confirmation in lieu of duplicate
certificate(s) in respect of the aforesaid securities.
for Reliance Industries Limited
Sd/-
Savithri Parekh

Company Secrelzry and Compllance Ofﬁcer

Place : Mumbai

" wwril.con

o0 00 4
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~Ruivbst for Proposals (RFP) is
im'lind in Sealed/covered envelope
fmr firing eligible insurer/s for Group
l Term Life (GTLI) Insisrance coverage
' unider Group Insurance Arrangement
to Specified Salary Account holders
| of the Bank. Last date for submission
aof the RFP 17.10.2023 by 05.00 PM.

- For more details visit auf mbsﬂa

Business Standand
Insight Out

714101

TENDER NOTI CE

MAIANADI COALFIELDS LIMITED

{A Subsidiary of Coal Indis Limited)
Vihar, Bucla « TBB020, Dist, - Sambalpur, Odisha
K} A663-2542481 to 488 Wabejle : www.mahanadicon in

@ M l IIOTIGE

All the tenders issug by CIL and its Subsidiaries for
procurement of GoodsWorks and Services are available on
website of Coal Ind Ltd www.coalindia.in, respective
subsidiary Company, MCL,www.mahanadicoalin), CIL e-
Procurement portal ittps:/icoalindiatenders.nic.in and
Central Public Procusment Portal https://eprocure.gov.in.
In addition, procurerent is also done through GeM portal
hitps:/igem.govin R-5169

Reliance

Industries Limited

Gunethinfile
Regd.office: 3rd Floor, Mker Chambers IV, 222, Nariman Point, Mumbai - 400 021,

Phone: 028555 5000. Email: investor.relations@ril.com
CIN:LE7HIOMHI973PLCO1 9786

NOTICE e

NOTICE is hereby giveniat the following certificate(s) issued by the Company are stated
to have been lost or mifaced and Registered Hoiders chereof have appiied for the issue
of duplicate certificatel-

Interim Rasolution Professional

For Dadhasch Infrastructures Private Limited

ﬁ"?n:}"sa'ﬁznm dkll;lm« Valied ;:M"”
it I

Address: 1/427 Gariahat d (Soul Floor,

Kolkata, West Bengal - 700063 m )

Date : 30.09.2023
o0 oe

’F;%;‘CSQRB%QS g{la;yl saglb(a mf]sus Oﬁiwg WA?E%EQTMN OF Sr. | FolioNo, | Nme/Joint Names |Shares|CertificateNos| Distinctive Nos.
ENANCE & No, From - To From - To
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM i 35682252] Ana Nageen 12{ 20050605-605]  291203195-206
eé\::gl OR ?QF MEDIA alszeBrReﬁNngll‘:yEs & 0{;& $ FOR FtI}IE [ Stheen Siddiqus 340| 66494074-074] 6860656200539
b Bidders igibility criteria Request for 2 " : '
Proposal (RFP)’ may send the proposal as par lerms of the Tender 4 FE— _!:r?v:;?;' ik B |l e
DocumHmi::nable in Bank's website www.pbgbank.com. Ealleshjemmbhai
" hanvadia
- 30-08-2023 General Manager 3 9393153 Kersi Homi Katki 50| 12263193-193] 253771061110
Yasmin Kersi Katki 300§ 54813777-782|  1328332974-273
350] 62653274-274] 2223586817-16&
! | . 700] 66653620-620! 6874244211-910
4 | 3454408| Mahesh Jayanchil Parakh]  40) 4448596-597] 72181219258
INVIT, FOR EXPRESSION OF INTEREST FOR | Meena Parekh i1] 10481230-230]  187623320-331
DADTI'E',écI'I I.IC'IU!EBFRNAE LIMITED OPERA‘I;;GIN 52| 62462520.520| 2207750902-953
CONSTRUCTION AND INFRASTRUCTURE BU 04| 6671 7HE0-B80) GEG1084925-028
o Wﬁ&’:‘w Inagivency and Ban| g 5 | 3244351 ] Pauly Paul 20] 4170735735 66623999018
R . Paul CT 9| 7348958.558|  |46025657.665
1. | Name of the corporate deshior along Private Limited 30} IDO73368:368|  181672826-855 |
with PAN/ CIN/ LLF No. PAN: AACCDS5765A 71 12354772772} 255708745-751
CIN: U14219WB200 1 2! 14155452-453]  331254349-350
Izr- Address of the registered office | 9/12, |Lal Bazar Sum%m 55 16(60;;846?-9 403606650-704
R (VTR e j} Koloata - d":m‘-w"i . India 178| 55072063-067; 1338527702879
d hittps.fipdipl.com/ 55; 59552552.553]  467795475-529
4| Details of place where majorily of | Please wrile an a-mall o T 178| 62684573573 122;29305.453
fixed assits are iocated ip dadnenrhlmfrutmciuresg; mait.com G200
5 S s e s . ek e R
5. | Installed capacily of main products/ | Pi Wit ; [} AL Bl - 6 -4
soray Py chmy) pmducsy ,,f,;‘;:ﬁm,,';‘,‘,f‘,.",",,‘f,gu,“ mail.coml | 16 | 29975531 Rajeev Jayapraiash 300 11319105-105|  203552917.946
i:?a i detalls about the Corporate ! Bhardway 30; 51217045.046| 1173535823.852
abloc Rita jayaprakash 60] 62433651-652| 2205177754-813
6. | Quantity ::&Iéa;u:ﬂgrmmlm One Conltract was axep:luled n:;twes-n ',-” Bha«m;; 120| 66684732-732| 6877875712.83)
b Dt e LGy nd Sajrup 1 7 | 69086535 Rajesh K Vasu 25 1458081 1.811|  390684500-524
Rs n.“‘u.‘m mphal, Manipur y 15 lu}mm 46631 1170-194
7. { Number af employess/ workmen | 04 (Four) ' lﬁ :gﬁ;:‘;;: ;122251178'827
8. | Further details including las! | Please write an p-mail to g H
available financial sialements (with [ ip. ﬂadhmhin!nmcluru gmail.cop Ll 200| 66516934.934|  6852258266-465
i 50?19%2':%:: J:pno it of | to seek furthar delails al _cmon,?g B | 74083561 | Rajesh K Vasu 30| 14908921522 | 196669755-784
g - 30| 52956852-853 | 1242179170-199
. ‘fgfbilwbrrsaﬂuﬁm applicanty | Pluase wrila an e-mall 1o 7 50| 61299968-368| 7192343237296
under 20y of ine Code | ip; dﬂhﬂchlﬂMﬂwclvmmﬂmawvw i 120( 66516955955 | 6852260346465
is availisble at L to seek furthar detalls. ¥ Pradhan !
10] Last dale for mcelpl of oxbrossion 50502 , ¥ | 75114842) SmithaV 120( 62396211-211| 2200964420539
| Jofi = 2 f | Mahesh G Desai 240| 66&45620-820| 6873205542-78)
11.| Date of is5ua of Tai ol | 25:10-2003 - = 10| 45607364 Zarin Hombsr Vacliha 15] 15016601601 [ 136211976990
prospeclive resoluticin applicas Homiar Sorabyji Yachha 12| 15016601.601 |  185384481-492
12[Last dale for submission Of | 30103023 Dali Dassabha; Gandhi 4| 15016601601 |  293049366-36%
objections to provisional list ) 31| 51234835-836| 1173833016046
13|Date of issue of Final fist of | 19:11-2023 61| 62390493493  2200253748-809
Prospeclive Resolution Appticants |24| 6663IF9R0-980| £87245i835-958
14| Date of Issue of information | 2G-10-20 : :
Medmorarldur;' Evamalgm l\g?;ﬂx Rao Total sor2
an on The Public is heraby warned against purchasing o’ dealitig with thete securities any way.
! pmﬂ.‘“’“' “‘“@EE‘E“C@”‘S Any perean(s) who has / have any claim i -
vy claim in regard of the securities. should lodge such claim
15 ’rhe‘s::lugt::! far submission of | 28-11-2023 with the Company's Registrar and Transfer Agent viz. "'iKFin Technotogies Limited”,
- 2 Selenium Tower B, Plot No. 3{-32/ Gachibowli, Financial District. Manakramguda,
i Egr‘;“’i °;"3“ id 1o submit | ip dadheechinlrastructires@amall.com Hyderabad - 500 032, within Seven (7) days fram the date of publication of this notics,
TR - ; failing which, the Com will proceed to issue lester{s) of corfirmation in lieu of duplicate
r. Soumendra Podder certificate(s) in ct of the aforesaid securities.

for Reliance Industries Limited

September 29.2023

g ‘.wv*'—“‘m"--
——
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Sind Bunk

Punjab &

MAHANADI COALFIELDS LIMITED

& Subsidiary of Con! Indla Limitmdy
Jagruti Vihar, Buria - 768020, Dist. « Sambdaipur, Odishp
Tel. (EPARK] ; 0863-2542455 to 469 Website © radicoal.is

TMCL
NOTICE

All the tenders issued by CiL and its Subsidiaries for
procurement of Goods. Works and Services are available on
website of Coal india Ltd www.coalindia.in, respective
subsidiary Company, {MCL,www.mahanadicoal.in), CIL e-
Procurement portal https://coalindiatenders.nic.in and
Central Public Procurement Portal https:/ieprocure.gov.in.
In addition, procurement is also done through GeM portal
https:/igem.gov.in R-5169

Public Notice for RFP
Request: for Proposals (RFP) is
Invited in Sealed/coversd envelope

for hiring eligible insurer/s for Group [
Term Life (GTLI) Insurance coverage

_ =
[ - |
under Group insurance Arrangement
to Specified Salary Account holders |

' » i |of the Bank. Last date for submission |

P ofthe RFP17.10.2023by 05.00PM, |

I' For more details visit our website: |
BllSineSS Standﬂrd ‘ | hitps://punjabandsindhank.co.in/
| | |RFP NO - PSB/GTLI/MCE/2023 | :
Insight Qut ' Dated: 25.09.2023 Reliance
> g AR Chlef Manager | Industries Limited
| Growth is Life
i l @ @Mnmeﬂ_ Regd.office: 3rd Floor, Maker Chambers 1V, 222, Nariman Point, Mumbai - 400 021.
Phone: 022-3555 5000. Email: investor.relations@ril.com
CIN:LI7110MH1973PLC019786
PASCHIM BANGA GRAMIN BANK NOTICE
(A GOVT. ENTERPRISE)
HEAD OFFICE: Natabar Paui Road, Chatterjee Para More, Tikiapara, Howrah- 711101, NOTICE s hereby given that the following certificate(s) issued by the Company are stated
Phone No.: 2667-005216078/9327/9961, Fax No: 2667-0051/9589 to have been lost or misplaced and Registered Holders thereof have applied for the issue
TENDER NOTICE of duplicate certificate(s).
Paschim Banga Gramin Bank is Inviting Tender for SELECTION OF Sr. | FolioNo. | Name!JointNames |Shares| CertificateNos, Distinctive Nos.
VENDOR FOR SUPPLY, COMMISSIONING, MAINTENANCE & No. From -To From-To |
MANAGEMENT OF MPLS LINK ON WIRED OR 4G/5G(SINGLE SIM I | 35682252 Aisha Nageen 12| 20050605605 291203195206
BASED) OR RF MEDIA IN BRANCHES & PFF'CE:S FOR FIVE Shaheen Siddiqui 340| 66494074-074 6860656200-539
YEARS. Eligible Bidders as per eligibility criteria of the ‘Request for 2 | 43003810| Jerambhai Hirjibhai 200/ 66531690-690| 6863303878-077
Proposal (RFP)’ may send the proposal as per terms of the Tender Bhanvadia
Document available in Bank’s website www.pbgbank.com. Shailesh Jerambhai
Place;~Howrah Bhanvadia
Date+~ 30.09-2023 General Manager- 3 | 9393153 Kersi Homi Katki 50| 12263193-193|  253771061-110
Yasmin Kersi Katki 300| 54813777-782 1328332974-273
350 62653274-274| 2223586817-166
700| 66653620-620| 687424421 1-910
FORM G 4 34544069| Mahesh Jayantilal Parekh 40| 4448596-597 72181219-258
INVITATION FOR EXPRESSION OF INTEREST FOR Meena Parekh 2] 10481230-230 187623320-33|
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN 52| 62462520-520| 2207750902-953
THE CONSTRUCTION AND INFRASTRUCTURE BUSINESS 104| 66717880-880 6881084925.028
{Urder Reg .atcl’" 36A( :,:),f,fe ‘S’;eﬁ':':so 2 5 | 32443451 | Pauly Paul 20| 4170735735  66623999.018
- —— = Paul CT 9| 7348958-958/  146025657-665
? 30| 10073368-368 181672826-855
Nama of tha corporate datitor sl Dadheech Infrastructures
with PAN/ CIN/ LLP No. i ‘PAN: AACCD5765A 7| 12354772:772|  255708745.751
CIN: U14219WB2007PTC114838 2| 14155452-453 331254349-350
2. | Address of the registered office 9/12, Lal Bazar Street 'E’ Block, 4th Floor 55| 16160678-679|  403606650-704
A ! Kolkata - 700001, West Bengal, india____| 178| 55072063-067| 1338527702-879
3. |URL of website htips:/fipdipl.com/ 55| 59552552-553(  467795475.529
4. Petgils of place \Ilvheredmajority of Pledasg r:/vritehanfe~mtail to @ ; 178| 62684573-573| '2225069306-483
Ixed assets are locate ip.dadheechinfrastructures@gmai .com v u
to seek further details about the orporate 176] 62759200 20_9 2227655654-831
5. | Installed capacity of main products/ | Please write an e-mail to 712) 66473313313 6859069706-417
e ip-dadheechinfrastructures@gmail.com © | 29975531 | Rajeev Jayaprakash 30/ 11319105-105|  203552917-946
to seek further details about the Corporate Bhardwaj 30| 51217045-046| [173535823-852
Debtor. Rita Jayaprakash 60 62433652-652| 2205177754-813
6. [Quantity and value of main One Contract was executed between Bhardwaj 120| 66684732-732| 6877875712-831
roducts/ services sold in last | Dadheech Infrastructures Pvt Ltd and Gajrup 7 | 69086535| Rajesh K Vasu 25| 14580811-811|  390684500-524
inancial year Infrahomes Pvt Ltd-on 1st July'2021 for 25| 16639992-992  466311170-194
Rs 77,40,01,423 in Imphal, Manipur. : l 1170551778.807
7. | Number of employees/ workmen | 04 (Four) 'gg :11’;;233';-;3; 2:;2::|Z9—g§8
8. |Further details including fast | Please write an e-mail to 0 51693 '9 68622582 6- 5
available financial statements (with ip.dadheechinfrastructures@gmail.com 200 66516934.934|  6862258266-46,
schedules) of two years, lists of | to seek further details about the Corporate 8 | 74083561 | Rajesh K Vasu 30| 14908921-922|  396669755-784
|__[creditors are available at URL: Debtor. 30| 52956852-853| 1242179170-199
9. | Eligibility fpr resclution applicants Please write an e-maijl to 60| 62299968-968| 2192343237-296
un er_segl’uon 2U5 2)§h) of the Code ip.dadheechinfras_tructures@gmail.com 120] 66516955-955| 6862260346-465
EavalanelaiiRE. —{ {0 seek further details. 9 | 75114842 SmithaV Pradhan 120/ 6239621 1-211 | 2200964420-535
10] Last date for receipt of expression | 15-10-2023 Mahesh G Desai 240| 66645820-820| 6873205542.78
of interes
= — y 10 | 45607364 | Zarin Homiar Vachha 15/ 15016601-601 136211976-990
| f -10-;
4 Er?:pgz:{ﬁls:?egfoﬁlrt?g;s‘a%rgi,g;ﬁtg el Hov.niar Sorabj.iVachha. 12| 15016601-601 185384481-492
12[Last date for submission of | 30102053 Dali Dossabhai Gandhi 4/ 15016601-601|  293049366-369
objections to provisional list 31 51236835-836 | 1173833016-046
13|Date of issue of Final list of | 09-11-2023 62| 62390493-493|  2200253748-809
Prospective Resolution Applicants 124| 66639980-980 6872451835.958
14|Date of Issue of Information 30-10-2023 L
Memorandum, Evaluation Matrix l wetel 3072
and request for Resolution Pians The Public is hereby warned against purchasing or dealing with these securities any way.
o prospeciive resolution applicants. Any person(s) who has / have any claim in regard of the securities, should lodge such claim
15|Last date for submission of |29-11-2023 with the Company’s Registrar and Transfer Agent viz. “KFin Technologies Limited”,
resolution plans. . Selenium Tower B, Plot No. 31-32, Gachibowli, Financial District, Nanakramguda,
16, Process email id to submit ip.dadheechinfrastructures@gmait.com Hyderabad - 500 032, within Seven (7) days from the date of publication of this notice,
Expression of Interest failing which, the Company will proceed to issue letter(s) of confirmation iri lieu of duplicate
Mr. Soumendra Podder ] certificate(s) in respect of the aforesaid securities.
Interim Resolution Professional ; L T
For Dadheech Infrastructures Private Limited for Reliance Industries Limited
Reg. No. IBBI/IPA-001/IP-P00446/201 7-18/10789 Sd/-
A:thorisatilzg 7ofG Aslsi'?nrr&ent V(aslid gst:éhogios-zon Plae€ : Mumbai Savithri Parekh
Address: 1 ariahat Road (Sou oor, ; i
Kolkata, West Bengal - 700068 /6“‘“ : September 29,2023 Company Secretary and Compliance Officer
Date : 30.09.2023 Place _: Kolkata il o —

I=78 43
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Dated : 29-09-2623

NORTHERN RAILWAY T

TENDER NOTICE
Invitation of Tenders through E-Procurement system
Principal Chief Materials Manager, Northern Railway, New Deihi-110001,
for and on behalf of the President of India, invites e-tenders through
e-procurement system for supply of the following items:-

S. -

INo. Tender No. Brief Description Qty. c'g:": g
01 [ 77236012 | RUNNING CONTRACT FOR

WELDABLE CMS CROSSINGS 1364 SET | 26-10-23

02 | 07231077A | REAR COVER FORAXLE BOX 11423 NOS | 26-10-23

.
[ 8y- Papsr Publication

Sports and Youth Affairs
Maghataya, Shill

R s |

F’I‘“ ondent No. 2

o TG TN, ST
srereff  arsfter e (AfeE)
(arfirfrrs @i 5, F 1908 P ARY
, P 14)
I D MAIR3B4/2017
Process Id: 168146/2023
RELIANCE GENERAL INSURANCE _ -
COMPANY LIMITED. &
CHANDRA PRABHA JAIN and others  Ferelf

S 2011 % MACC @ 1525 9 2012 &
OTATE Member, 18th Addl. MACT, Shri Girish Dixit,
Bhopal (MADHYAPRADESH) 1 {361/ s, TS
25-07-2017 % farrag ardier|

i

Pankaj S/o Shri Ashok Harilan,
R/o Gram Gotha Police Station Dohrighat,
Presently. Thr. Noida Software Technology Noida,

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN
THE GONSTRUCTION AND INFRASTRUCTURE BUSINESS
(Under Regulation 36A(1)of the insolvency and Bankruptcy Board of India
Insolvency Resolution Process for Gorporats Persans) Regulations, 2016)

RELEVANT PARTICULARS
. | Name of the corporate debtor along Dadheach Infrastructures Private Limited
'with PAN/ CIN/ LLP No. PAN: AACCD5765A ]
CIN: U14219WB2007PTC114838
9/12, Lal Bazar Street 'E' Block, 4th Floor
|| Kolkata - 700001, West Bengal, India

5. [Address of the registered office

3. | URL of website https:/fipdipl.com/

Please write an e-mail to
ip.dadheechinfrastructures@%mail.com
to seek further details about the Corporate

4. [Details of place where majority of
fixed assets are located

Installed capacity of main products/
services

Please write an e-mail to

ip.dadheechinfrastructures@gmail.com

%) %eek further details about the Corporate
ebtor.

One Contract was executed beiween
Dadheech Infrastructures Pvt Ltd and Gajrup
Infrahomes Pvt Ltd on 1st July'2021 for
Rs 77,40,01,423 in imphal, Manipur.

- [Quantity and value of main
Froducts/ services sold in last
inancial year

District- Noida (UTTAR PRADESH) St
g g o 2 R afdfa andier 5

it ®  Appeilant ¥R IR & IR T
e % Wﬁsﬁ%ﬂé? € § T
Ry A SN gad o fare
25-10-2023 e 1 o ¥ o,
= omft, 2R WY &, T G
(AT 29 AT 81 & festin & G
& e e Y TR AR
TR T A 9 oA 7 5 S
s 48 0 eifim @ am e
e 25-10-2023 T a1 SEE g O
B e osm

weRh P A B §
iyt mﬁaz%ﬁmﬁé,w@yﬁb
o i 5 38 e § e

%@ﬁﬁﬁ{ﬁﬂ?{mﬁi{!}ﬂmﬁv

T R (Fmiia gz g e Eear) (1)
T e T S ¢ T e (5
ST (R i e e e R AT gl
anfEeraEw R g e sT A RRfEw) (2)

7. | Number of employees/ workmen | 04 {Four}

8. |Further details including last | Please write an e-mail to
available financidl statements (with ip.dadheechinfrastructures@gmail.com
schedutes) of two years, lists of | to seek further details about the Corporate

creditors are available at URL: __ i Debtor.

9. [Eligibility for resclution applicants | Please write an e-mail to

under section 25 2)(h) of the Code ip.dadheechinfrastructures@gmail.com
- |is available at URL: - to seek further details.

Last date for receipt of expréssion | 15-10-2023

of interest

11.| Date of issue of provisional list of
prospective resolution applicants

25-10-2023

TLast date for submission of
objections to provisional list.

30-10-2023

Date of issue of Finat list of
Prospective Resolution Applicants

09-11-2023

[12[Date of fssue of Information
Memorandum, Evaluation Matrix
and request for Resolution Plans
to prospecti

30-10-2023

ive resolution applicants.

15| Last date for submission of | 29-11-2023

resolution plans

Process email id to submit

s ip.dadheechinfrabtructures@gmail.com
Expression of Interest

Mr. Soumendra Podder

interim Resolution Professional

For Dadheach Infrastructures Private Limited

Reg. No. IBBI/IPA-001/IP-P00446/2017-1 8/10789
Authorisation of Assignment Valld Upto; 09-03-2024
Address: 1/427 Garlahat Road {South) 4th Floor,

L e 1% (FRiea dsaema)(3)
uﬁmdﬂwﬁmﬁmﬁmmﬁaaﬁ
e TR ), 1 7 et & R e s R 25+
102023 1 97 7! ‘w?m“mﬁd’rwam

mmawiésm:uammﬁﬁm

Tt G 44 761 217 % ST, AT et A 5
e i s 3 i (e il e 3 o e
gﬁ?amwﬂmﬁaaﬁasn,a}amww&?ﬂ
iRy g e alR Fofa e ST

st & wa el e ¥ aleRs W Sare
& i B A e & o g 1

eI, SR B TR W Per
e 5 v e sE@afy R 25-10-2023 9%
Ty & FsiflT R AT e 5 R Through

Paper Publication District- Noida [UTTAR
PRADESH)WQ%%H'

Kolkata, West Bengal - 700068
Date : 30.09.2023 Place : Kolkata
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NIMTA CO-OPE

%= () UCO BANK

(A Govi of ndis Underttong)
e S, © R 8 e

AT
5, B G, wUT i, BA-D,

m : a FEAPOI- Ao
______‘______————————_'-
icEa o Gibds

ARSI M FCT oo | IReaICsE Al
et SR S R (423 (A AL o RGaIYE

él a9 aml SHAST % - el sosahtlake.gadad ucobank.co.in
1 ere1 A, G W AFHS T1E A0S

NOTIC

05.11.2023. The schedule for the said Electi

RATIVE CREDIT SOCIETY LTD.
Regd. No-05/24 PARGANAS (NORTH), Date.11.05.1994
Nagar Lakshmi, 159/1 M. B. Road, Nimta,
A ACEEL 2
Alithe membets of the above mentioned Societyare herebyinformed
that the Election to the Delegates of the Society will be heid on
on has been published

0n29.09.2023 atthe Notice Board of the Regd. Office of the Society.

Soallconcernedare requestedto followthe above schedule.
Shyam Sundar Saha Arindam Chakroborty.
ARO

Nirﬁta Co-operative Credit Sogciety Ltd.

Kolkata -700049
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